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Vs 
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Ms. Mridula Ray Bharadwaj, Advocate. 

 

Mr. Arihant Goyal, Advocate 
  

 

 

 

O R D E R 
 

27.01.2020  It is stated that the Advocate for the Appellant is not well. Time 

is sought. 

 List the Appeal as ‘For Admission (After Notice)’ on 24th February, 2020.  
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Member (Judicial) 
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Member (Judicial) 
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